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the proceedings of the Lok Sabha 
relating to the State Bank of Hydera­
bad Act in which it was explained 
why the State Bank of Hyderabad 
was for the time being to be retained 
as a separate entity. No occasion has 
yet arisen for the Government to 
consider the question of merging the 
State Bank of Hyderabad into the 
State Bank of India.

Partition Debt
f  Shri Krishnacharya J6shi:
~\_ Shri Ramachandra Reddl:

Will the Minister of Finance be 
pleased to state:

(a) what steps Government have 
taken during 1956-S7 so far to realise 
the partition debt from Pakistan; and

(b) whether any instalment has 
been paid by Pakistan Government?

The Minister of Finance and Iron 
and Steel (Shri T.T. Krishnamachari):
(a) and (b). The Pakistan Govern­
ment has not so far paid any instal­
ment of its Partition Debt to India. 
This question along with other out­
standing financial issues was discussed 
at the Indo-Pakistan Financial Con­
ference held here at Secretariat level 
in May 1956. The official talks were 
only exploratory; the outstanding 
issues will now be discussed at a 
future meeting of the Finance Minis­
ters of the two countries, which has 
not been fixed so far.

Zonal Councils
31. Shri Krishnacharya Joshi: Will 

the Minister of Home Affairs be pleas­
ed to refer to the reply given to 
Starred Question No. 1413 on the 20th 
December, 1956, and state:

(a) when the inaugural meetings of 
the Zonal Councils will be held; and

(b) the subjects if any to be dis­
cussed in the meetings?

The Minister in the Ministry of Home 
Affairs (Shri Datar): (a) The inaugu­
ral meetings of the Zonal Councils 
will be held soon after the new 
Ministries in the States assume office.

(b) The subjects to be discussed 
will include certain matters of pro­
cedural character such as the rules of 
business and items which may be 
suggested by the State Governments 
concerned.
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International Salesmanship and 
Advertising

33. Shri Kristmacharya Joshi: Will 
the Minister of Education be pleased
to state:

(a) whether it is a fact that Gov­
ernment have taken steps to impart 
education in International Salesman­
ship and Advertising; and

(b) if so, what are they?
The Deputy Minister of Education

Dr. K. E. Shrimali): (a) No, Sir.
(b) Does not arise.

Lok Sahayak Sena
34. Shri Krishnacharya Joshi: Will

the Minister of Defence be pleased to 
refer to the reply given to Unstarred 
Question No. 1231 on the 20th Decem­
ber, 1956, and state:

(a) how many persons have so far 
been given elementary Military train­
ing to serve in the Lok Sahayak Sena 
during 1956-57; and

(b) whether people in the border 
areas have been given any special 
training in this connection?




